81 Written Answers

Setting up of Sugar Industries in
. Tamilnadn

7747. SHRI G. BHUVARAHAN: Will
he Minister of AGRICULTURE AND
RRIGATION be pleased to state how
pany Sugar Factories have been asked
py Tamil Nadu Government for the
past three years and how many of
jhem have been given licences and how
nany of them have started function-

THE MINISTER OF STATE IN THE
BEENISTRY OF AGRICULTURE AND
(SHRI BHANU
ERATAP SINGH): Two applications
or BStAblishment of new sugar units
were submitted by the Tamil Nadu
tate Sugar Corporation Lid., out of’
jhich one has been granted industrial
rence.

Agriculture as Basic Industry

1748. SHRI HARI SHANKAR
JAHAIE: Will the Minister of
MICULTURE AND IRRIGATION

' lpleased to state:

(a) whether Government propose
p declare agriculture as a basic
pdustry;

(b) whether Government also pro-
ose to give right to the tiller for the
pid @evelopment of agriculture and
Xtend liberal credit to the farmer at
agonable interest and in time; and

- (e) if so, the details thereof?

THE MINISTER OF AGRICULTURE
ND JRRIGATION (SHRI SURJIT
H BARNALA): (a) The present
gvernment accords primacy to agri-
ure.

b) and (c). The national policy is
gonferment of ownership rights on

its, and a large number of Sta‘es
/¢ enacted legislations™ conferring
rights. In the other States,
ations provide for the security of
re of tenants which consist pri-
rily in the freedom from wilful
ment by land-lords. As regards
tlturae credit, the policy of the

VAISAKHA 4, 1900 (SAKA)
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Government is to increase progressive-
Iy the coverage of institutional credit
for agricultural development. The
important steps taken in this direction
are the building up of a viable and
efficient multi-purpose primary coopera-
tive society at the Dbase level,
strengthening the cooperative :redit
institutions in technical and managerial
competence and financial resources,
widening the coverage of membership,
particularly of weaker sections, ex-
panding the commercial banks branch
network in rural areas, establishing
regional rural banks and periodical re-
view of the loaning policies and pro-
cedures ty facilitate smoother flow of
credit. Steps are also being taken to
reduce the rate of interest charged by
the institutional credit agencies. Thr
scheme of differential rates of interest
operated by commercial banks has beenr
extended to cover the entirg country
Under this scheme, loans are available
for certain priority groups, including
small farmers, at 4 per cent rate of
interest. The Reserve Bank of India
has provided a soft loan window with
effect from 1st January 1978, to com-
mercial banks to enable them to
advance to small farmers short-term
and medium-term loans of less than
Rs. 2,500 at 11 per cent rate of interest,
Similarly, for the cooperatives, the
Reserve Bank of India has reduced the
leading rate to 3 per cent below the
Bank Rate for short-term loans und
2% per cent below the Bank Rate for
medium-term loans. The Government
of India have also announced with-
drawal of the tax on interest so that the
scheduled banks can pass on the bene-
fit to the ultimate borrowers by way
of reduction in rate of intrest.
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